OA 249/2006
“Dated : 1.9.2009

Shri J.K Karn, learned counsel for the applicant
Shri D. Singh, 1d. ASC for the respondents.
ORDERJ[ORAL]

Shri J.K.Karn, learned counsel for the applicant submits that the
applicant is no more interested to pursue this case. Accordingly, he submits
that the O.A. may be disposed of.

2. Accordingly, this O.A. is dismissed. e
[ Amit Kushari ]M[A] [ Anwar Ahmad |M|J]
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